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All Concerned
having inter

Trig i 'm'\’ifb%h’ho'llmtbu nat
my Cliant WS SMOKEAGE
EXHAUST EQUIPMENT
Through its Partnerss (1) MA.
ABBAS ENAYVATAL | SILENCER-
WALA and (2| MH. ZUEH ENAY-
ATAL SILENCERWALA, has
agraed b get Wransierred’
aliomed beluw menlianed prem-
iss 1 thair name from the name
ol ongnal tanant MA. DHANS-
INGH KISHANSINGH HOTWAL
It any permom 5. bank, socity o
company o submi your claims,
righls, chpctons § any i respect
of the balow mantionad premises
2l my below address o at the
address of The Adminisirative
Cficer |Estate). ‘G Soum Ward
Ciffice, Municpe! Buiding, N, M.
Joshi Marg, Lowsr  Paral,
Mumbal 400 013 wihin 14 days
from this nofice.

Rescription of the Praperty
Commercial VLT al DFL (South),
St Ne. O, Bharat Bazar, Gandhi
Nagar, Danlk Shivner Warg,
Worli, Mumbai<t 00 €18,

sal-
Adv. Sujata A. Babar

Hndmats, Deder (E),
Mlurbai 200 014,
Calt: 9821161302

PUBLIC NOTICE
MOTICE ia herely ghen fhal Mr
Jagxdish Sharkar Prajapati 8 Kiti
Prajapal popose to morkags ihei
Fla Ko 203, 7™ flaar, A Wing,
Swiny Sie Co-op. Heg, Soc, Lid,

MoG, Wirar Tal Vasa, Dist
Paighar ie. the Flaf in Favour of my
cients Certral Bank of Inda to
secume the lcan lo be avaied by
them and May nave mpresemad b |
my clients that they are not in
possassion of 13 pror ongmal 1l

PUBLIC NOTICE
[ WOTICE it Raratry given Bt by Notos daied
1 L a 01 7, ey el RAIESHEKASHIAN
MIRGAL has lorminaied (e Devooman
Agreamant datad 3153 Ducember 2308
sxazuted (0 Tavosr of M. MIRMITY
| DEVELOPERS thoouge s prtnars (1) MRL
AMARDEEF PURSHOTTAM DAJNKAR (3]
R —

SWETA RAJESH MR GAL having ek oflce
4 tstfloa. Jom Beidmghic 1. Or. 8. A Raxd.

AL S
comecly et ander dcerbod
AL

Lattuauy, Mt 400012
o

dend vz, Deed
dated /22007 batwsan MrT.N
Dinesh &Mra Viji Dinesh as “the
Fimt Fart end Mr. Aogue Gospar,
Rndngues as 4he Seeond Pad as
the sdid origingl lile dad has been
lost misplaced and nof tmosatle.
ALL Persone daiming arny ivoreal
in tha 5aic fator any part themot by
iy of sale, gifl, lease, inheritance, |

pertieubiy
sckachil hardin ander memicrad Kindy ke
rede Bal sl WIS, NRWITI DEVELOPERS
e it pariere o ok v iy aghi s and
marast of wiatscave natar osr he sad
rigady ar taeg the atssuls OWHER. my
giern £ oty eitied 10 2 right 130 =d
et I reigaet ol e said praparty a5

any pasan(s) have sny cabm, Gshilly o
cejoction ot ary dher swe b st ol he

m [panaisting of Ground « Tun
Uppar Floors) mzsas o1 inesamal
A

Burgaica’
£l e shia

Fine
e Yo e .08 St
DATED 28 0128

SONAL KOTHAR
ADVOCATE

mestired i the Shedule hemiz m undat ] L

fypoihecation, charga, lem ust,
. aaspmant,

requirad to wrie td tha

wiltin 15 iyt
o dale o putbcaton i ook, by dnecty

at his office within 14 days fi the

I peam

ohimies

dal hereof angadt documentary
wvidence, Failing which my diants
shall proceed with the proposed |
age, without any refersnce to
such chim  and the same, il any,
shall be considered aswasad.

SANTOSH R. SHETTY
TO54A, Bonanza, Sahar Plaza

B K Mam JB.
Andnar (E), b Aoa%

o Batallect Ho clam of s or atjaction
st b nioenainad aher sich dalo. Thia iy
= Exu0d i tha sireck of ol the wnaes |
easugants of Nanabhal Chawl, coscamed
athurites and gmer public.
SCHEDULE OF THE PROPERTY

£ ghr aandpacal afland stk alCadastd
Surery Wo. 272 of Panl Sewoe Ohison
simaniuring abedl 1 89 yass Lo 2818
5. motoes of Parsk Sewwe Division, Dr.
Vipghumar Wakrioe Masg Pane! Wilage
Mumbsl - 400 162 alieg witt bulkimg
thareen ahi. Hanatha Cras|

The spitor Mumbai
snov 90 years old!

cempteing e Groued s 2 ugper fisar
Wi, cabed this 28t dary of Acel 2006

Sd-
HARISH AL BUARR
Advials High Coud
J00C Prit Veran CH S, Ld
M st Magy, Lie Panl

Muria- 01 013
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MOTICE s haraby grvan hat my ciant
ragobinhieg by peechase Flst N 705, B-
wing, somABIUsng 765 50, R camed ama
on the Tih fioor of e buiking nown s
SHEETALNATH TOWER CO-UPERATIVE
HOUSING SOCIETY LIMITED® . Piol
besrng Survey Mo, 4STad CTS Mo
PR, 1356, and 19C and it ing i
bang at SUDHA PARK, SHANTI SUDHA
MAGAR, naw Essem Sxprss highway,
haksper (Easth Munbs- 800 077 0 he
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Fifasy i i Fal - 2os 2018 WRY 0400531

A - B64E 1A

oty et Seturhn area

ey parsarys tisiming any st n e
afogsand, Fiat Mo, 704, or any part fhorse!
by way ol lanancy, sale, il ass
mhaifiince sthange. Movgage. Charge
Lian, trust. possessian, sasemast
T, or ctheesy o on e bass of
ey n possession of he sl srgna
focasninty , Rowsnsver i hashy recuime ki
mak e s known io fhe undersgred
p wih Do

T ulasee
ta-Erhanel Ltd.
Rnwl U“ & Fact. Am 173, \ilaga Lohop, Lohop Ghowh Road,
at, Khastapr, Dist Raigac, Maharashira Pn Code: 410202
Email | ulassatb@gmall eom
NOTH

NOTICE is fareby given, pursuant ko Regdaiion 33 of SEBI (LOORY
2015 that the Meetng of the Board of Directars of Mis

the endsrsigned af ANCDP MEHTA
ADWOCATE  Plot Mo 179 SHART|
NIWWAS. GROUND FLOOR, SIR.

CHANDRA COLONY,

DADAR EAST, MUMBALS000% ety
within 1} day from B datn herent, tadeg
whiich he i Iy ek b consicine

s wanet
Thalest fhs 25 chy o A, 2028

Tulases Blo-Ethansl Limited |"ine company”| wil be held on Saorday

26" Way, 201881300 F.0.a Tha 416 &4 /5. Vitiage Lotop, Lotop Chowh

Ruwed, Tal Khalapur, Dist Ragad - 410202, b consider and approve, nber,

aia, e aLdited financinls 1or the Quarier & tha year andsd 31 March,
2018,

For TULASEE BIO-ETHANOL LIMITED

Kapll Labtkamar Nagpal

Place Director

: Raigad
Date : 27" Awil 2018

IN THE HIGH COURT OF JUDICATURE AT BOMBAY
ORDINARY ORIGINAL CVIL JURISDICTION
COMPANY PETITION NO. 613 0F 2016

Ins the mater of Secdon 433(e) and [7] and 434 of
Comparies A, 1956

Ard

Inthe matter of winding up of Malekule (India) Private
Limited, Incorporated under the provisions of the
Companies &, 1956 and having its regstered office
Crimpage Corporation, 3rd flocr, plot no. 57, Street
no. 17, MIDC, Warol, Aadherl (East), Mumbal 400003,
Makamshtra, India

SICOM Limited, o wmpany incorparated
and registered under the proveions of the
Comparles Acz 1956, having its Reglstered
office a2 Solitaire Corparate Park, Building Mo
4, Eh Floar, Guru Hargovindji Road, Chakala,
Andhert |E|, Mumba| - 400 093,
ADVERTISEMENT OF PETITION
A Petiton for winding up of the abovemensaned Company
|Mokekule (India) Private Limited] was presented by Company
Petition No. 613 of 2016 before the Hon'ble High Court of Judic sture
at Bombay on Auglet 19, 2015, by the Petitionar abovenamed,
reditars of the compary, suppllers of the Comaary, and the said
petidon was 2dmitted on Mardh 27, 2018 andthe same is now fived
for hearing before the Company ludgeon June 21, 2012 a2 11a.m

ANY PERSON(s), CREDITOR AND/OR CONTRIBUTORY desirous
of supparting or oppesing the said Peddon, should send o the
Petitianer’s Aduncate, 3t their office address mentioned hereunder
aNotce of hisi his Advee

and addrese, 50 as to vesich e Befifoer's Aehmcsts niehiianed
herein under not later than flve days before the dae fived for
hearing and appear at the hearing for the purpase in person or by
hisadvocte

A copy of the Petition will be furnished by the Petisoner's Advocate
onpaymert of the prescribed charges for the same.

Arry abfidsvit intended to be used in opposition ko the petition,
should be filed in Court an a copy thereof served on the Petitloner's
Advocate, not less than flve days before the date flaed for hearing,

Dated this 28th day of Apnl 218

1 Petitioner

AZE B Partners
Advncates for the Pethoner
Atk Floor, Sakhar Bravan, Mariman Point, Mumbai 400021

girder sxchiding sisel supamiruchuls
on Wall Mundatons a1 KmE26E &R}
ard Imporiant Br.Wo 727 {9 ¥ 18.30
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transpariation and hiunchig of 830
m PSC chabs & Balai Rotainors,
Bridge apprasch e afh work and othar

| subsistng encumibrance on the said

progany.
Indian Bank, through

Caniro, Opg. Posi Ofica, Navghar,
Vasai Road (W), Tal - Visal Dist-
Thane- 401202

Dt 28042018
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poopoas ta neguire fom §i) Mr. Sanny
Aadta Krshan Kandhae, Mr Send
Radta Kiishan Kandharl, Mop Radha
righan Kardban Me Duspti Vishal
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SC01E MamNCIDIRET.0E0TE
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avallatie oelis n IHEPS.

Tondemra can submsl ther oors
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A0 i i 214 6 4 s B
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A0 o e 1. K-B 8 ki s
TP, Cinar waer rigng mans 0.

wey o s, emchange, let lesse
licemse, morgage iherimce, git
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whalsocer nature, are herolry fequinl
10 remke Th wam kndwi i weiling,
dlong with documentary evidence 1o
the endursigned at
merticned below wathi
e duts hevecl. fatkng which they shel
B chrerd 10 Pave Oiven w0 sach clem
or clsims. fpay,
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Officu: Plot No.5, Sector 32, Institutional Area, Gurgacn 122001,
Branch Office: 2/24, Mangesh Shanta Apt_, lum.um«nm-pu Highway, Near Parkar Hospital,
Rotnogir-415630 Ph. 02352-223970, 227573 F.
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25803030, e-mall: cmoclass lc_puni@obe.co.in, mi_classicpundbobe.co.n. recovery_punilobc. co.in, during office hours on any working
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Date | 15;44';51!' Sd'-Authorived Officer,
Place | Rainagiri Pravesn Chandea Potdar (Chief Manager)
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SCHEDULE Il
FORM B

(Under Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF JHELUM INDUSTRIES PRIVATE LIMITED

1./Name of Corporate Debtor M/s Jhelum Industries Private Limited
Z_EDate of Incorporation of corporate debtor June 22 ,1989
3.| Authornity under which corporate debtor is Registrar of Companies, Mumbai.
_incorporatediregistered
4.| Corporate Identity Number/ Limited Liabllity U2B931MH1989PTC287782
igentity Number of corporate debtor
5.|Address of the registered office and principal | Shop No. 5, Bhagwati Shopping Centre, S.V. Road,
office (it any) of corporate debtor Malad (West) Mumbai - 400 064 Maharashtra, India
i 8. | Date of closure of insolvency resolution process | March 05, 2018 i
{71 Liguigation commencement date of 26 April, 2018
corporate debtor
g.|Name, address, email address, telephone Mr. Pranav Damania
number and the registration number - IBBI/IPA-001/IP-P00079/2017-18/10164
o!f the liguidator Address :- 407, Sanjar Enclave, Above Mahindra
Showroom, Opposite To Milap Cinema, 'SV Road,
Kandivali West Mumbal 400067.
Email Id :- pr. inadvi
Cell :- 09820469825
S.|Last date for submission of claims 26 May, 2018

Notice is hereby given that the Hon'ble National Company Law Tribunal Mumbai Bench has order the
commencement of liquidation of the Jhelum Industries Private Limited on 28 April, 2018.

The stakeholder of Jhelum Industries Private Limited are hereby called upon to submit a proof of claim on
or before 26 May, 2018 to the Liquidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other staksholders
may submit their proof of claims in person, by post or by electronic means.

26 April, 2016 being the date of liquidation order received fram Hon'ble NCLT, Mumbal Bench, Mumbai.
Submission of false or misleading proots of clalms shall attract penalties

Sd/- ) H H 3 R S LIE - B T TR | T 1
Mr. Pranav Damania . 2
Liquidator for Jhelum Industries Private Limited

Date: 28 April, 2018
Place: Mumbeal -
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Tender No. CE(C)-IL. | H.O. | Renovation &
Repairs work / 2018-19. The office of CE{C}-IIl, MGPGCL,
Prakashgad Mumbal |s imviling lenders for Painting Work of
H.O., Mumbai

Kindly ses npany's website in.
www.mahagencoin & www.cgmelvil3@gmail.com for
Mllled tendernotice.

Contact Person : CMEF‘QIM!CIHHII M 5 P.G.Co.Lwd.,
Mumbsai, Fax - (022) 26582627 Tel. No. 022 - 26474211 axin.
2558, 28477070
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ADY. A K. BARKAT
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